IList of cases in which Electronic Service of process has taken place during the month of June 2024

District Court Case Type Case No. Date ofPetitioner  Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electronic
Respondent Number Service o

Name Process

ISH. SANJEEV KUMAR AGGARWAL,CENTRAL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

2 [SH. RAJESH KUMAR GOEL,CENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02

3 |SH. ILLA RAWAT, DISTRICTCENTRAL |NIL
VUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

4 MS ANIL KUMAR SISODIA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

5 |SH. UMED SINGH GREWALJCENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-05

6 |SH. NIKHIL CHOPRA, DJ COMM-CENTRAL [NIL
06 TIS HAZRI COURT CENTRAL
IDELHI

b [SH. MUKESH KUMAR GUPTAJCENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

8 |SH. AMIT KUMAR, DISTRICTCentral INIL
WUDGE, COMMERCIAL COURT-08

9 [SH. DEEPAK GARG, DISTRICT|Central 1309 ICS ICS/COMM/ [29.05.2024 Sukhvinder ISHRUTI (9650372200 JADVOCAT [04.06.2024
WUDGE, COMMERCIAL COURT-09 [THIRD 648/2024 Singh VsGUPTA JESHRUTI2
[FLOOR [United  Indial 008 @GMA
[EXTENTI [[nsurance [L.COM
ION ICompany Ltd

IBLOCK




District Court Case Type Case No. Date ofPetitioner  Advocate Advocate Advocate Date
Room Registration Name VS Mobile email ID Electronic
Respondent Number Service

Name Process

09 ICS/COMM/ [15.05.2024 IRamesh GuptaABHISHE (9999537258 [N/A 03.06.2024
[THIRD 602/2024 Vs KshamalK KUMAR
[FLOOR IGupta
[EXTENTI
ION
IBLOCK
1o [SH. AJAY PANDEY, DISTRICT|Central 07 ivil ICS 05-06-2024 IM/s Luxury CarjRajinder (9818489589 forrajinder j05-06-2024
WUDGE, COMMERCIAL COURT (COMM)/69 World Vs AmitjSingh singh@gmal
/2024 Singh il.com
1307 ICivil ICS 05-06-2024 IM/s Lalita Iron|Tripuraria (9350804291 [tp11jha@g [05-06-2024
(COMM)/69 Store Vs DelhiiJha Imail.com
6/2024 [Transco
Limited
11 [SH. SANJAY SHARMA, DISTRICT|Central ICOURT [CS (COMM) ICS 11-03-2024 IM/s ShaktifPankaj 9910878747 | 03.06.2024
UUDGE, COMMERCIAL COURT ROOM (COMM)/34 [Trading Co VsKumar
1310 8/2024 IM/s BoutiqueVerma
ISpirits Pvt Ltd
ICOURT [CS (COMM) ICS 19-03-2024 Din Dayal VsMukesh (9599030102 jdvmukesh[03.06.2024
IROOM (COMM)/38 Shakti TradingSharma sharma@ye
1310 6/2024 ICo 00.com
ICOURT [CS (COMM) ICS 15-05-2024 HERO IPramod  [9718209970 faastha@thefo7.06.2024
ROOM (COMM)/60 IINVESTCORP [Kr. Singh egist.com
1310 I5/2024 IPRIVATE
ILIMITED AND|
IANR V|
IASHOK
IKUMAR
ICOURT [OMP (I) (COMM) [OMP (D}28-05-2024 IDCB BANKJAnish 9811452022 |Anish_bhol}19.06.2024
IROOM (COMM.)/5 ILTD Vs JALAN[Bhola 117@yahoo
1310 02/2024 [TRANSLOGIST] L.com
[[CS INDIA LTD|
IORS
ICOURT |OMP (I) (COMM) [OMP (D[28-05-2024 HDFC BANK|Anish 9811452022 [Anish_bholf19.06.2024
IROOM (COMM.)/5 ILTD VsBhola 17@yahoo
1310 01/2024 HIMANSHU L.com
ISAINIT
ICOURT [CS (COMM) ICS 14-02-2020 IM K AUTO[Sanchay [8826009919 [mehrotra.s [19.06.2024
IROOM (COMM)/62 ICLUTCH  COMehrotra hnchay@g
1310 1/2020 IAND ANR Vg mail.com
ISWAPNIL
JAIN AND ORS|
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Respondent Number Service
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ISH. RAVINDER BEDI, DISTRICT|Central JOMP (I) COMM 1351/2024 24.04.2024 [TATA CAPITALJANISH 9811452022 |ANISH_B 06.06.2024
WUDGE, COMMERCIAL COURT ILTD. V/SBHOLA [HOLA17@
IBIJENDRA IYAHOO.CO]
IKUMAR IM
lho1 S COMM 663/2024  |30.05.2024 RAMESH IAMARDE (9818451845 JADVOCAT [06.06.2024
IMADAN  V/SEP MAINI [EMAINI@
ISMT. IGMAIL.CO
IGULSHAN IM
IGULATI &
IANR.
o1 ICS COMM 666/2024  |30.05.2024 ISBI V/SVIJAY 9810210832 106.06.2024
IMUKESH IPRAKASH
IGROVER

13 SH. M.K NAGPAL, DISTRICT/Central INIL
WUDGE, COMMERCIAL COURT

14 [SH. ASHUTOSH KUMAR, DISTRICT|West INIL
WUDGE (COMMERCIAL COURT)

5 [MS. HEMANI MALHOTRA, [West 209 ICS Comm 5 [Karan Sidhartha [7011684029 [verma.sidd [27.05.2024
IDISTRICT JUDGE (COMMERCIAL [Extn Block] [Embroidery Vs Verma harthai@g
ICOURT)-02 Shivank Udyog| mil.com

ILtd.

16 |SH. DIG VIJAY SINGH, DISTRICT|West INIL
WUDGE (COMMERCIAL COURT)-03

17 |SH. SANJAY JINDAL, DISTRICT|West INIL
HUDGE (COMMERCIAL COURT)

18 |SH. AJAY GUPTA, DISTRICT JUDGEWest INIL
(COMMERCIAL COURT)




9

ISH. NARESH KUMAR MALHOTRA,
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

District

West

Case No.

Date

ofPetitioner
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Advocate

Advocate
Mobile
Number

Advocate Date o

email ID Electronic
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20

[SH. ANURAG SAIN, DISTRICT]
WUDGE (COMMERCIAL COURT)-01

INEW DELHI

21

ISH. VIDYA PRAKASH, DISTRICT]
HUDGE (COMMERCIAL COURT)

INEW DELHI

25

T™M 195 / 2021 [17.12.2021 IRADO UHREN [SH. 9871548703 106.06.2024
IAG VS. [KAMAL
WOHNEY INARESH
'ALKERS
IAND ORS.
ICS (COMM.) K13 / 2024 [10.05.2024 IARYANVEDA [SH. AJAY|9811118700 106.06.2024
ICOSMECEUTI [SAHNI
ICALS VS.
IMITTAL
IPRUDENTS
ICS (COMM.) 23/2024 10.01.2024 IMANAS  GEO|SH. 9811056644 10.06.2024
[TEEN INDIA |[CHERY
IVS. TATAGUPTA
IPROJECTS
ILTD.
ICS (COMM.) 1355 / 2024 [22.04.2024 T. V. TODAY|SH. 7838390214 10.06.2024
INETWORKS |[SHAHRUK|
[VS. BASICH RIAZI
IFIRST
ILEARNING
ICS (COMM.) 285 / 2024 [23.03.2024 G. A. SJSH. 8587859529 10.06.2024
ILOGISTICS ISHASHA
ILLP VS. ABMYJAIN
IAVIATIONA
™ 07/2022 24.02.2022 IHUGO BOSS|SH. K G9810121412 11.06.2024
[TRADE MARK [BANSAL
[VS. ASHOK|
KUMAR
JOMP (COMM.) 156 / 2023  [03.11.2023 IASHA ISH. 8524664448 13.06.2024
IENTERPRISES[SANJAY
VS. DMRC IBANSAL
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93 / 2024 [02.05.2024 . 8126399345

22 |[SH. VINEETA GOYAL, DISTRICTINEW DELHI NIL
WUDGE (COMMERCIAL COURT)-03

23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
HUDGE(COMMERCIAL COURT)

24 [MS. ANURADHA SHUKLASSOUTH 6, New|Commercial ICS 29.05.2024 INetcom ImpoVINOD 9953455478 [KHANNA_ |03.06.2024
IBHARDWAJ, DISTRICT] ICourt (COMM)/26 [Expo  PrivatKHANNA IASSO@YA
WUDGE(COMMERCIAL COURT) Block-I /2024 [Limited V| [HOO.CO.I

IREAL IN

ICAPITAL

[TOWERS PVT]

ILTD
6, NewlCommercial [Execution  [02.05.2023 HT MEDIAMADHUR 9999467283 INOT 3.06.2024
ICourt (Comm.)/16 ILTD VSDHINGRA IPROVIDE
IBlock-I 8/2023 IMUKUL ID

ASHISHT

IPROPRIETOR

IR Rl

ISOLUTION

25 [SH. SANDEEP YADAV South INIL

26 [SH. SANJEEV KUMAR SINGH,South 29, NewlCommercial MP (D|09-05-2024 [Kotak [parv 9643646534 [parv.mahajj03.06.2024
ICOMMERCIAL COURT. ICourt (COMM)/76 IMahindra Bankimahajan(P An007@gm

Block-11 0/2024 [Vs Ram Bihari |), hil.com

29, NewlCommercial IOMP (Dj09-05-2024 Kotak [parv 9643646534 [parv.mahajj03.06.2024
Court (COMM)/75 IMahindra Bankimahajan(P noo7@gm

Block-1T /2024 Vs Pankajl), il.com

Kumar

29, NewlCommercial IOMP (D|09-05-2024 [Kotak [parv 9643646534 [parv.mahajj03.06.2024
ICourt (COMM)/75 IMahindra Bankimahajan(P n007@gm

Block-11 8/2024 Vs Seema D, hil.com
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29, NewlCommercial MP (Dj09-05-2024 IKotak [parv 9643646534 [parv.mahajj03.06.2024
ICourt (COMM)/75 IMahindra Bankmahajan(P noo7@gm|
IBlock-11 6/2024 Vs Gaurav)), hil.com
IGupta
29, NewlCommercial IOMP (D[30-05-2024 Kotak IRAJESH [9958726491 [jangraadvo [19.06.2024
ICourt (COMM)/91 IMahindra WANGRA( ate@gamil|
Block-1T 2/2024 [Prime Limited[P), L.com
Vs Masroor]
JAhmad Khan
29, NewlCommercial MP (D|30-05-2024 [Kotak IRAJESH [9958726491 [jangraadvo [19.06.2024
Court (COMM)/91 [Mahindra WANGRA( lcate@gamil
Block-11 /2024 IPrime Limited[P), L.com
s Luckno
[Traders
29, NewlCommercial IOMP (D[30-05-2024 Kotak IRAJESH [9958726491 [jangraadvo [19.06.2024
ICourt (COMM)/91 IMahindra WANGRA( ate@gamil|
Block-1T /2024 [Prime Limited[P), L.com
Vs Shivam|
IGupta
29, NewlCommercial MP (Dj03-06-2024 [Cnh IndustrialRAJESH (9958726491 [jangraadvo [19.06.2024
ICourt (COMM)/94 ICapital  IndiaJANGRA( cate@gamil|
IBlock-11 0/2024 Pvt  Ltd VdP), L.com
Jahangir
IJAhmad Mir
29, NewlCommercial IOMP (Dj03-06-2024 [Cnh IndustrialRAJESH (9958726491 [jangraadvo [19.06.2024
ICourt (COMM)/94 ICapital  IndiaJANGRA( lcate@gamil
Block-1T /2024 Pvt Ltd VgP), L.com
ijay Singh
29, NewCommercial ICS 04-06-2024 IMax Vijay k8979400455 |vijaykshar [07.06.2024
ICourt (COMM)/27 [Healthcare sharma(P),| Imaadv@g
Block-11 /2024 [nstitute mail.com
[Limited V|
Sahil
27 [SH. LOKESH KUMAR SHARMA,South INIL
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
INIL

28 [SH. LAL SINGH, DISTRICT JUDGE EOUTH-
T




District Court Case Type Case No. Date ofPetitioner  Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electronic
Respondent Number Service o
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29 [MS. NEELAM SINGH, DISSTRIC 14 ICommercial Suit ~ [CS/COMM/ IABS TOUR VS|ABHINAY [N/A IN/A
WUDGE [EAST 22/2024 SNV ISHARMA
IAVIATION
/26/24 6/20/24
ICS/COMM/ RAJESH KUSHAGR|N/A IN/A
Kuo5/2024 SHARMA VS|A BANSAL
VAD
ICOMPUSOFT
I5/22/24 6/20/24
130 [SH. AJAY KUMAR JAIN ISOUTH- INIL
[EAST




District Court Case Type Case No. Date ofPetitioner  Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electronic
Respondent Number Service o

Name Process

131 [MS. ANU GROVER BALIGA ICommercial Suit  [Misc 04-06-2024 ICanara Bank VJFAHAD (9219701292 |[FAHADAD
[EAST DJ/449/202 Ruchi Sharma [KHAN(P), IVOCATEK
7 [HAN@GM

JAIL.COM

ommercial Suit  |CS 04-06-2024 [Trontek IMANOJ (9560482725 [OFFICE@
(COMM)/24 [Electronics PvifKHANNA( IKARMLEG

[77/2024 ILtd Vs China[P), JAL.COM

IOcean Shipping]
ICompany  Ltd

ICosco And Anr
ICommercial Suit  |CS 06-06-2024 Sanjay [Vikas 19999689033 [VIKASGAR|-
(COMM)/24 |Aggarwal ~ VsGarg(P), IGADV2011
88/2024 IM/s Ntpt (@GMAIL.C|
Limited oM
ICommercial Suit  [CS 06-06-2024 IOneg7 Gaurav 0811074162 [ROHITJAI |-
(COMM)/24 ICommunicatio WJain(P), IN2003@G
87/2024 ns Ltd Vs K IMAIL.COM|

IVamsi Kishore

ICommercial Suit  |CS 06-06-2024 IM/s ArhatSandeep 9811362403 [SANDEEP |-
(COMM)/24 ICorporate Garg(P), IGARGAND
89/2024 IPrivate Limited| ICO@GMAI
s M/S| IL.COM
[Tollman
[[nternational

[Private Limited

ICommercial Suit  [CS 07-06-2024 IProberos ILAXMAN [9968135256 [LAXMANJ |-
(COMM)/24 Trading Pvt LtdKUMAR(P [EE85@GM
4/2024 [Through Tts)), JAIL.COM
|Authorized
Signatory Mr
|Anukrit
IMahajan \E|
Smartworks
ICoworking
Spaces Pvt Litd|
[Through Tt

[Managing
IDirector M
INeetish Sarda
132 [SH. BHUPESH KUMAR ISOUTH- INIL
[EAST
133 [MS NIRJA BHATIA [ISOUTH- 130 ICS (COMM.) 95/2024 14.02.2024 IM/S SuviSh. Vishallg810171302 Jadvrahulg4(02.07.2024
[EAST [Exports Vs M/S|Garg (@gmail.co
IZeus Fashions Im

ICS (COMM.) 47/2024  [09.05.2024 State Bank offMs. 8896932838 |agnihotrisu[23.07.2024
India Vs Bikesh|Suchita chita@gma
Singh IDixit il.com
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[[ndian Pvt Ltd]
Vs Western|
Motors

JAmresh
Singh

ICS (COMM.) 1348/2024  [09.05.2024 State Bank offMs. 8896932838 |agnihotrisu[23.07.2024
[India Vs Dileep|Suchita kchita@gma
Singh IDixit il.com
ICS (COMM.) 2446/2024 [28.05.2024 State Bank offSh. 9810343732 |ksingh1123 j01.07.2024
[ndia Vs Mr|Kamlesh (@rediffmai
Shukla IKumar .com
ISingh
ICS (COMM.) 147/2024  02.03.2024 Indian ISh. Ujjwal9899596050 [ujjwallawfifo3.07.2024
[Overseas BankKumar Im@gmail.c
Vs Sh. Ankit] m
[Khullar
ICS (COMM.) 1354/2024  [10.05.2024 IM/S  SamaraSh. 9999678571 jamareshsinf20.07.2024

lghadvocate
(@gmail.co
Im

35

ISH. RAJ
IDISTRICT
ICOURT)

KUMAR TRIPATHI,|
JUDGE(COMMERC

OUTH-
AST

INIL
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ISH. ARVIND KUMAR, DISTRIC
VUDGE, COMMERCIAL COURT-02
137 [SH. CHANDRA SHEKHAR [EAST 101 'S COMM k1/2024 20-01-2024 IJANIL MITTAIDEEPAK (9315829565 |deepaksing J03-06-2024
IDISTRICT JUDGE, COMMERCIAL IV/S SANDEEPSSINGH lhthakuro6
ICOURT-02 IKUMAR [THAKUR 6@gmail.
com
o1 ICS COMM 156/2024  [15-05-2024 ISKYLARK ISNIGDHA |9985653315 |contact@k [06-06-2024
[EXPRESS ISINGH Jumarsingh
IDELHI ~ PVT| ssociates.c|
ILTD. V/S AAJ| m
[ENTERPRISES
IPVT LTD.
o1 ICS COMM 146/2022  [12-05-2022 [UNION BANKISAMAREN([9999114922 [amarendr J07-06-2024
IOF INDIA V/SDRA lakradv@ya
IARVIND IKUMARA 00.cOmM
ISINGH
IRAWAT
o1 ICS COMM 149/2024 |08-05-2024 IM/S SUNMAHESH (9582021306 [adv.atulshao7-06-2024
IERECTRORS [KUMAR rma6819@
IPVT. LTD. V/SSHARMA lgmail.com
IM/S
IPARADISE
IPOWER
IPROJECT
101 IMISC DJ 169/2024  [20-04-2024 IMANJULA JAMRITES [7061232552 [lex@legalsajio-06-2024
IPANDIT  V/SH BHATT iours.com
ISUCCESS
ANTRA
IFOUNDATION
o1 JIOMP (I)(COMM) |12/2024 07-03-2024 INILESH SHAHANURAG [7838737001 [ritarorag1 [10-06-2024
V/S M/SIARORA (@gmail.co
IKELTECH Im
INFRASTRUCT]|
|[URE LTD.
101 ICS COMM K1/2024 29-01-2024 IJANIL MITTAIDEEPAK (9315829565 |deepaksing J03-06-2024
IV/S SANDEEPSINGH lhthakuro6
IKUMAR [THAKUR 6@gmail.
lcom
o1 ICS COMM 156/2024  [15-05-2024 ISKYLARK ISNIGDHA [9985653315 |contact@k [06-06-2024
I[EXPRESS ISINGH marsingh
IDELHI ~ PVT| ssociates.c|
ILTD. V/S AAJ| om
[ENTERPRISES
IPVT LTD.
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ICS COMM 146/2022  [12-05-2022 [UNION BANKISAMAREN([9999114922 kamarendr j07-06-2024

IOF INDIA V/SDRA kradv@ya
IARVIND IKUMARA 00.com
ISINGH
IRAWAT

o1 'S COMM 149/2024  |08-05-2024 IM/S SUNMAHESH (9582021306 [adv.atulshao7-06-2024
I[ERECTRORS [KUMAR rma6819@
IPVT. LTD. V/SSHARMA lemail.com
IM/S
IPARADISE
IPOWER
IPROJECT

o1 IMISC DJ 169/2024  [20-04-2024 IMANJULA IAMRITES [7061232552 [lex@legalsaji0-06-2024
IPANDIT  V/SH BHATT iours.com
ISUCCESS
IMANTRA
IFOUNDATION

o1 IOMP (I)(COMM) [12/2024 07-03-2024 INILESH SHAHIANURAG (7838737001 [ritarorag1l [10-06-2024
V/S M/SIARORA (@gmail.co
IKELTECH Im
INFRASTRUCT]|
IURE LTD.

o1 ICS COMM k1/2024 29-01-2024 IANIL MITTAIDEEPAK (9315829565 |deepaksing j03-06-2024
IV/S SANDEEPSINGH lhthakuro6
IKUMAR [THAKUR 6@gmail.

om

101 ICS COMM 156/2024  [15-05-2024 ISKYLARK ISNIGDHA (9985653315 [contact@k [06-06-2024
[EXPRESS ISINGH imarsingh
IDELHI PVT,| hssociates.c
ILTD. V/S AAJ| m
IENTERPRISES
IPVT LTD.

138

ISH. SANJEEV KUMAR MALHOTRA,

o1

INORTH-

IDISTRICT JUDGE (COMMERCIAL)-EAST

INIL

139

IDISTRICT JUDGE, COMMERCIAL
ICOURT

[SH. BRIJESH KUMAR GARG,Shahdara

l4o

IMS. KIRAN BANSAL, DISTRICT]
WUDGE, (COMMERCIAL COURT)

INIL

INIL
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H. SURENDER S. RATHI

42 [Sh. Pawan Kumar Matto DJ (COMM- INIL
04)

kU3 [MS. PREETI AGARWAL GUPTA,North-West [NIL
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)
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Name Process

H.VINOD YADAV North-West

45 SH. GORAKH NATH PANDEY,North INTL
[DISTRICT JUDGE (COMMERCIAL)

K6 SH. PANKAJ GUPTA, DISTRICTSOUTH INIL
HUDGE (COMMERCIAL) IWEST
K7 MS. SAVITA RAO, DISTRICT] INIL

WDUGE, COMMERCIAL COURT-
02/SH. VIKAS DHULL, DISTRICT]
WUDGE, COMMERCIAL COURT.

48 |SH. RAKESH SYAL, DISTRICT] INTL
UUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT]
DUDGE, COMMERCIAL COURT-03

K9 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-03 [WEST

Total 60
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